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AN
ACT

to repeal the Assam Aid to tndusrries (Small and Conage
Industries) AcE 1955.

Preamblc

Shorr rirle,
extenl and
@nunetlcemenl

Repeal and
savings

Whereas ir is expedient to repeat lhe Assam Aid to Indusrries
(Small and Couage lndustries) Acr, t955;

It is hereby enacted in thc Seventy-third year of thc Rcpublic
of Indi4 as follows :-

( l ) l tu-.s Acr may be called rhe Assam Aid ro Industries
(Small and Cottage Industries) (Repealing) Acr.
2022.

(2) It extends to the whole of Assam

(3) It shall come inro force al once

Arcau Act
No. ll of
t956

2 (l ) The Assam Aid to tndusrries (Small and Conage
Industries) Ac1, 1955 is hereby repcaled.

(2) Notwithstanding such repeal of the Acr as menriorEd
in sub-section (l) above. anything done or action
taken or any right, tirle, obligation or liability already
acquirod, accnrcd or incurred or any remedy or
proceeding in rcspect of any such right, ritle,
obligation or liability or pcnalry, claim or demard
etc. alrcady enforccd under lhe Act, so repcaled,
before tlrc date of commencemenl of this repealing
Act, shall be deemed to have been validly done or
uken under the rcpcaled Act.

Alsm Aca
NG !l of
t956

GEETANJALI DAS SAIKIA,
Secretary to the Govemment ofAssam,

Legislative Departmcnt, Dispur, Guwahati-6.
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